CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

OA/350/1240/2017 Date of Order: 06.12.2017
Coram : Hon’ble Manjula Das, Judicial Member
Hon’ble Dr. (Ms.) Nandita Chatterjee, Administrative Member

Niranjan Kumar Saha, son of Late Tarapada Saha. Date of Birth-
10.04.1957, Occupation - Retired on 30.04.2017 from N.F Railway
Service, residing at Village — South Ranialguri, P.O. Majher — South
Ranialguri,P.O Majher Dahri, District — Alipurduar, Pin Code — 736123.

...Applicant
Versus
1. Union of India, through General Manager North East Frontier
Railway, Assam 7810&1
2. The Chief P Lrg Ea
n Assam 7810

Manager, ﬂl ar, North-East
: 736122.

rontier Railway Head

Alipurduar
st Bengal

Alipurduar

North-East

-Respondents

For the Applicant(s) ; Mr. G. Bhattacharya, Counsel
For the Respondent(s) : Mr. B.P Manna, Counsel

O R D E R(Oral)

Per Mrs. Manjula Das, Judicial Member:

The Id. counsel for the applicant file a memo dated 05.12.2017 address to the
Registrar, CAT Calcutta Bench stating he wants to withdraw the present
0.A/350/1240/2017 and to file a fresh O.A stating there are many mistakes in the

present O.A.



2. Accepting the prayer made by Id. counsel for the applicant, the original
application is dismissed as ‘being withdrawn’. Liberty is granted to file a fresh
application.

3. Ld. counsel for the respondents Mr. B.P Manna has no objection for filing a

fresh O.A.
(Dr. Nandita Chatterjee) (Manjula Das)
Member (A) Member (J)

SS




